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URM A

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF M/s. G V ANNAI HOSPITAL LLP
RELEVANT PARTICULARS

. | Name of corporate debtor

M/s.G V Annai Hospital LLP

N~

Date of incorporation of corporate
debtor

11.09.2014

Authority under which corporate
debtor is incorporated / registered

Registrar of Companies Chennai

Corporate |dentity No. / Limited
Liability Identification No.of corporate
debtor

AAC-6970

Address of the registered office and
principal office (if any) of corporate
debtor

No.65, Dharmaraja Koil Street,
Arcot, Vellore - 632503.

Insolvency commencement date in
respect of corporate debtor

Order pronounced on 15.04.2025
(Order Intimated to IRP on 29.04.2025)

Estimated date of closure of
insolvency resolution process

11.10.2025

Name and registration number of
the insolvency professional acting as
interim resolution professional

P Balasubramanian
Regn.No.IBBI/IPA-001/IP-P-
02867/2024-2025/14404.
AFA Valid till 31.12.2025

Address and e-mail of the interim
resolution professional, as registered
with the Board

85/3, Sukkaliyur, Karuppampalayam
Village, Karur — 639003.
Email : karurbalaw@gmail.com

10. | Address and e-mail to be used for Door No.3&4, 157E Ground Floor,
correspondence with the interim Mahathma Gandhi Road, Bharathi
resolution professional Nagar, Karur - 639 002.

Email: gvannai.cirp@gmail.com

11. | Last date for submission of claims 12.05.2025

12. | Classes of creditors, if any, under Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals Not Applicable
identified to act as Authorised Repre-
sentative of creditors in a class (Three
names for each class)

14. | (a) Relevant Forms and a) Web link:https://www.ibbi.gov.in/

(b) Details of authorized representa-
tives are available at:

home/downloads
b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has
ordered the commencement of a corporate insolvency resolution process of the
M/s.G V Annai Hospital LLP on 15.04.2025.

The creditors of M/s.G VV Annai Hospital LLP are hereby called upon to submit their
claims with proof on or before 12.05.2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with proof in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.

P.BALASUBRAMANIAN

Interim Resolution Professional for M/s.G V Annai Hospital LLP
Regn.No.IBBI/IPA-001/IP-P-02867/2024-2025/14404

AFA Vaild till 31.12.2025

Date : 30.04.2025
Place: Karur
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GOVERNMENT OF TAMIL NADU ORIGINAL LAND/ PROPERTY The South Indian Bank Ltd POSSESSION NOTICE
Erode District - Town Panchayat Administration DOCUMENT LOST % FOSIEH Ban CIN : L65191KL1929PLCO01017
PMettupalayam Town Panchayat, KNMT - 2025-2026 Salom Diatict, Salem - €36 203, B Regd. Offce: B House, T 8 Rozd, ission Quarters, Thrissur $60001. EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED

CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
APPENDIX IV [Rule-8(1)) POSSESSION NOTICE { for Inmovable property)
Whereas, The Authorized Officer of the Secured Creditors under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest (Act), 2002 and in exercise of powers conferred under Section 13(12) read with (Rule 3) of the Security Interest (Enforcement)
Rules, 2002 issued a demand notice as mentioned below calling upon the borrowers to repay the amount mentioned in the notice within 60 days
from-the date of receipt of the said notice.

Santhiyur, Santhiyur Attayampatty,
Mutlalyan Kadu, D.No. 2/56, Residing at
Nanthakumar Sfo. Natesan (Aadhar
No. 9836 1085 4776) Aged about 47
Years, was informed by them of Salem
District, Salem Town, Pattai Kovil,
AM.Road RamanadhanCcm lex, D.No.
239, D.R.Sivakumar, B.A.,B.L., working
as a Advocate in hershy | mForm the public

Tel:0487 2420020, Email: head@sib.co.in, Website:WWW.southindianbank.com
NOTICE
Notice is herebev given that the following share cerfificate issued by the bank is reported to
have been lost or misplaced and request has been received by the Bank for Issue of
duplicate share certificate thereof. The request will be considered on merits and duplicate
certificate issued accordingly unless objections thereto, if any are received within 15 days
ofthe publication hereof.

Gasifier Crematorium
R.0.C No.72/2025 Tender Notice
1.Complete Tender Details Visit us hitps://tntenders.gov.in and
2. E Tender (Double Cover System) invited for Gasifier Crematorium work (one) By
Executive officer, PMettupalayam Town Panchayat

Date: 29.04.2025

5. Name of Work Estimate Amount | ~ EMD that_the original Purchase Document| | DETAILS OF DUPLICATE SHARE CERTIFICATE /LETTER OF CONFIRMATION TO BE ISSUED i i i i
No. Rs. Lakhs Amourt Rs. 9 Thereafter, the Secured Creditors have assigned the financial assets to Edelweiss Asset Reconstruction Company Limited also as its own/act-
T TR S (Rs. Lakhs) |Amount s Nuggle;‘?;!gggé?g Lcicﬁaagéhg;uérﬂgggg; ST For Name of Certicate —— No.or || |ing in its capacily as trustee of various trusts herein after referred as EARC under Sec.5 of SARFAESI Act, 2002 is more specifically mentioned
1 164,00,000/- | 3,28,000/ Gyounder & Vakalyara at Salem West| |y, No Shareholder/s No Distinctinve No She;res below. EARC has stepped info the shoes of the Secured Creditors and all the rights, title and interests of the Secured Creditor with respect to the
- | (Pattappasamy Kovil Street) Burial Ground at Ward ,O0,000/= 1 3,260,000/~ | joint 111 Registrat office Doc No. - : financial assets along with underlying security interests, guarantees, pledges have vested in EARC in respect of the financial assistance availed by
No.12 Survey number 551/2 21 52’19915 ‘-nasé o E:g}:?]zaiéob Seek 1 1100975 SR%ATES?Q?%JL%EEL 20579 | 46540411 - 46577910 | 37500 || |the Borrower and EARC exercises all its rights as the secured creditor.
- . The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned being the
&package Wiee Tandef Schedule can be downloaded From hitps://tntenders.gov.in ‘ﬁﬁrﬁ“’% qlf_ th:l‘; glgur:eé.;:“;‘nht‘ha f,?‘l . For The South IndianBank Limited Authorised Officer of Edelweiss Asset Reconstruction Company Limited has taken possession of the property described herein below in exer-
during this Period 02.05.2025 To 20.05.2025 to Yetﬁappurthe bag of on#lréa‘ dol?:dmerg Place : Thrissur Sdl- JIMMY MATHEW | | cise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8 of the Security Interest Enforcement) Rules, 2002 on
4.| &) Last Date To download and submit The E-Tender| 20.05.2025 Evening 3.00 PM exires: ol he - acighborhos bt| | Date :29.04.2025 Company Secretary | | e mentoned against sach propert. .
could not fod 1t The above original Si Borrower and CD-Borrmrf Trust Details Demand Notice | Date of Symbolic/
B) Tender Opening Date & Time 20.05.2025 Evening 3.30 PM documents (2182/1995) br any one who if No Loan A nt N date and Amount | P ion | Physical Possession|
Execulive Officer. otindplass contactifie Jollowing atcinses. M. Sudhakar P (“Borrower’) EARC TRUST SC- 481 and 02-09-2024
DIPR/ 1749 / TENDER / 2025 P Mettupalayam Town Panchayat, Erode District. D.R. SWA%MMtR. B.A.B.L, -I-A\B : TAMILNAD MEHCAHT“.E BANK LTD 1.|  Mrs. Bhuvaneswari P (“Co-Borrower”) | Cholamandalam Investments & and 20-04-2025 PSyrnbuI_lc
vocate, e CIN: L85110TN1921PLC001908 LAN:- XOHLTRC00002230237 Finance Company Limited | Rs. 21,45,644.87 Desfasion
D.No.239, Ramanathan Complex, Description OF Secured Asset:- Pudukkkoliai. District & Registration Districl, Perungalur Sub Registration Distict, Kulathur Taluk, within

Regd. Office :57, V' E Road, Thaomukugia 'I'Gi%sEm Email: shareholders@tmabbank.in

A M.Road, Pattaikovil, Salem-01, Kundrandarkowil Panchayat Union and Themmavur Village, Panchayat Limits, Themmavur Vatiam, Themmavur Village, Patta No. 264, New

Tamil Nadu. Notice is hereby given that the undermentioned share certificates issued by Tamilnad| | Natham Survey No. 275/13 an extent of Hect 0.01.0 Ares equivalent to 100 Sg ML, together with pathway and all easement rights is situated with-
PUBLIC ANNOUNCEMENT (FO RM A) Mercantile Bank Lid, Head Office, Thoothukudi have been reported as lost/misplaced and| | in the following four boundaries: West by: Road East by: Property belongs to Mani North by: Property belongs- to Chitra South by: Property
lr&llhe ev: nt gf m;n-rﬁoe\pt?m;;ny ob[ecgon]wrthm 1hS days frc;im the dg;eof lﬁﬂlc?:ﬂﬂ ofl ltlt;ls belongs to Sekar
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency otice, the Bank will proceed o issue duplicate share certificates thereot. No claim will be Mrs. Shanthi M (“Borrower”) EARC TRUST SC- 481 &
Resolution Process for Corporate Persons) Regulations, 2016] entertained by the Bank with respect to original share certificate/s subsequent to the issue Mr. Dhinesh M (“Co-Borrower”) Cholamandalam 02-09-2024 Symbolic
p g ) of duplicate share certificate/s thereof 2 A = : AND 29-04-2025 | poggession
Mr. NAVANEETHAKRISHNAN M (“Co-Borrower”) Investments & Finance Rs. 16.21,995.59
FOR THE ATTENTION OF THE CREDITORS OF M/s. G V ANNAI HOSPITAL LLP - — Regd. Share No.of LAN:- XOHLPTT00002580712 Company Limited B
RELEVANT PARTICULARS No.| ‘Shamholdais Folio Certiicate |  Distinctinve Number/s | Shares || | Description Of Secured Asset:- Thanjavur District, Peravoorani Taluk, Pattukkottai Registration District, Peravoorani Sub-Registration District,
1IN P rate debt M/s.G V Annai Hospital LLP Nofs Nols Sethubavachatram Panchayat Union, Gangatharapuram Panchayat, Ayan Rayathvaari, No.20 Gangatharapuram Village. Survey No.89/3B1 extent
] NANG.0F COTPOFFS. COINOF = ¥ AR HORRNA 1| MANICKAMMS. | 00026790 | 62790 | 38193455-38194954 | 1500 of 9 Cent (3924 Square feet) out of 14 Cent (0.06.0 Hectare) with Residential buiding and all fitiings thereon. Now sub-dividing New Survey
2. | Date of incorporation of corporate 11.09.2014 - ‘ m— No.8%5B1A; Boundaries: East of: Property belongs to AV.Gunasekaran and others West of: Remaining portion of property belongs to
debtor Pl Thoothukudi For Tamilnad Mercantile Bank Limited Nadiyammal South of: Road North of: Property belongs to Subbaiya Servai
- = : - - ORIGINAL LAND/ PROPERTY ace : [noothukudi Sd/- Swapnil Yelgaonkar - i
3. | Authority under which corporate Registrar of Companies Chennai / Date : 29.04.2025 Col S Mrs. RATHIMALA P (“Borrower”) EARC TRUST SC- 4818 |  5.99.9024
DOCUMENT LOST mpany Secretary eholimandalam Symbolic
debtor is incorporated / registered Namakkal 636 301 Resipuram, 3. Mr. PALANIVELU K (“Co-Borrower”) inveshmiad s i uﬂz';ﬂm % 28-04-2025 | pogsassion
i imi Ath Pudur, D.No. 8/8, Residi t LAN:- XOHLPDK00002066697 1 &yl F 5
4. | Corporate Identity No. / Limited AAC-6970 Sl Fa,ar";’m, 0 (PO e GOVERNMENT OF TAMIL NADU Company Limited

Description Of Secured Asset:- Pudukkottai District, Pudukkottai Registration District, Kulathur Sub Registration District, Kulathur, within
Kundrandarkovil Panchayat Union and Sinayakudi Vilage Panchayat Board Limits, Veerakudi Vatiam, Sinaiyakudi Village, in Survey No.65/58 an
extent of Heel 0.22.0 Ares equivalent to Acre 0.54 % Cents out of Hect 0.40.0 Ares together with building, pathway and all easement rights is situ-
ated within the following four boundaries: Morth by: Punja Land belongs fo Thangappa East of: Punja Land belongs to Perandaiyapatty
Palanivelu South of: Pathway West of: Punja Land belongs to Palanivelu

Liability Identification No.of corporate
debtor

5. | Address of the registered office and
principal office (if any) of corporate

3531 2987 ?SQS{hAged about 30 Years,
was informed by them of Salem District,
Salem Town, Pattai Kovil, AM.
Ramanadhan Complex, D.No.
D.R.Sivakumar, B.A.,B.L., working as a
Advocate in hereby inform the public that

Erode District - Town Panchayat Administration
PMETTUPALAYAM TOWN PANCHAYAT
KNMT - 2025 -2026 New Water Supply Scheme

R.0.C No.76/2025 Tender Notice Date: 29.04.2025

i)
No.65, Dharmaraja Koil Street,
Arcot, Vellore — 632503,

debi Ehe ogglnal Document Eumber teltc:ngm
(o] anjeev UBI’I re ration o i isif . 4 =
tor Burchas ej By Afh! Goun dgr &g,a”wammal 1.Complete Tender Details Visit us htlps_.mntanders.gnv.in and. — Mr. RAJAGOPAL S (“Borrower”) EARghTzusm 4818 | 10.09.2024 Symbolic
6. | Insolvency commencement date in Order pronounced on 15.04.2025 Vakaiyara al Rasipuram| Reglstr:; office 2. E Tender (Double Cover System) Invited for Water Supply Work (One) By Executive officer, | | 4, Mrs. VELLAIYAMMAL R (“Co-Borrower”) L o AND 28-04-2025 | poggession
respect of corporate debtor (Order Intimated to IRP on 29.04.2025) 24.04.2025 to Me'et my party relative, my SRME”UPALAYAM Town Panchayat Ty = LAN:- HLOSTRC000007266 Company Limited Rs. 8,03,698.31
X Original ocuments . imate Amoun
7. | Estimated date of closure of 11.10.2025 ﬁame in é’i’ée andbag onthe front of the No. RS (Rs. Lakhs) Amount Rs. Description Of Secured Asset:- Pudukkotiai District, Pudukkottai Registration District, Perungalur Sub Registration District, Kulathur Taluk, Kilanur
insolvency resolution process DRe Hoar YU BYe Stop ontho Vattam, Killanur Village, in Patia No.348 U.D.R & New Survey No.199/21 an extent of Hect 0.01.0 Ares equivalents to Acre 0.02 % Cents and in Patta
— Jocument was missing. Again searched, 1. |Improvement of Water supply System | 754,00,000/- [15,08,000/-|| |N0.349 UDR. & New Survey No.199/22 an extent of Hect 0.01.0 Ares equivalents to Acre 0.02 % Cents totally measuring an extent of Acre 0.05
8. | Name and registration number of P Balasubramanian looked and inquired about the Cerlls equivalents to 2,180 Sq.ft. (203 Sq.mts.) of plot together with all usual pathway and easementary rights is situated within the following four
the insolvency professional actingas | Regn.No.IBBI/IPA-001/IP-P- nalgryoniooc bé‘otcﬁ"rﬁé‘im”fag?go" )T he - boundarles: South of: Vacant plot belongs to S.Vairam and SRajagopal West of: Pathway North of: Vacant plot belongs to S Jothi and
interim resolution professional 02867/2024-2025/14404. GH G v%hu if found plesé contact thg - :ar.:kagi IWI;e _T?ggr Scl;e;:lule czag be zc!cc;zwnloaded From https://tntenders.gov.in SBalamani East of: Natham vacant plot The above property lies within the limits of Kunandarkovil Panchayat Union, Killanur Panchayat,
AFAVald tll 31.12.2025 B iR LR s U TN RANOR S Ehi) A nctamndean | 2te2m2s Symbolic
- — - R. .B.L. ¥ = . holamandal ; i
9. | Address and e-mail of the nterim | 85/3, Sukkaliyur, Karuppampalayam Adiicat, | |V i WIRR The S| TR R e % WEEIL A s faony: Invesiments & Finance |, 1omigygq| 22020 | Possession
resolution professional, as registered | Village, Karur - 639003, D.No.239, Ramanathan Complex, B) Tender Opening Date & Time 20.05.2025 Evening 3.30 PM LAN:- HLOSPDK000007042 Company Limited Sl
with the Board Email : karurbalaw@gmail.com A.M.Road, Pattaikovil, Salem-01, Executive Officer, Description Of Secured Asset:- 'Pudukkottai District, Kulathur Taluk, Pudukkotiai Registration District, Perungalur Sub-Registration

Tamil Nadu. DIPR / 1785 / TENDER / 2025

. P.Mettupalayam Town Panchayat, Erode District. District, Moottampatti Village. New Survey No.6/28, Classification of Punjai an extent of 0.10.0 Ares is equivalent to 25 Cent and bounded
10 sgﬂgissuzg::g::rltm:: iLrI:::jir:lm Eﬂz?l;{:]?n?ar: dﬁig;zugi:::&z as follows: West on: 274, Property belongs to Narayanan East on: 275, Property belongs to Mani North on: 916, Property belongs to
' Baskar South on: Common Pathway
resolution professional Magar, Karur-639002. 1) Mrs. BHUVANESHWARI S (“Borrower”) EARC TRUST SC- 481 &
Email: gvanmi.cip@gmail.com = BAJAJ HOUSING FINANCE LIMITED 6.| 2 Mr.SEENIVASAN A (“Co-Borrower") Cholamandalam o |mosams | Symbolie
11. | Last date for submission of claims 12.05.2025 g - INSETV m&%’:"’;‘m lIT Pm“"‘ Bg;:}'f"“”.s"'.f"’“' Kﬂf’a“' "agarirun’e- LAN:- XOHLTRC00002272779 '“"3?;:,“;?.‘; fi:\ii:l:ame s i sl
12. | Classes of creditors, if any, under Not Applicable Chateaud Ampa, No.37, Nelson Manickam Road, Chennai-600029 Besch s r—— e e T
Rabisek iption Of Secured Asset:- 'Pudukkottai District, Pudukkoettai Registration District, Kulathur Sub Registration District, Kulathur Taluk,
clause (b) of sub-section (6A) of g:::.ar?t‘; n::tell":stuxgierzﬁggﬂa:(;earstigjn‘:jtg:ir?; the Tﬁﬁﬁ:ﬂngﬁi&eﬂ'ﬁzzd&:ﬂﬂziﬁ‘;:;'ﬂi::::fj;‘n‘i’::";;fgg‘;; ;’; within Kundrandarkail Panchayat Union and Killukottai Village Panchayat Board Limits, Killukottai Taluk, Killukottai Vilage, Natham Survey
section 21, ascertained by the interim the following notice to the Borrower(s)! Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repay- Nc'a“"f"zs i 9":"."‘"?; .Hec.: og; '0.“‘“1’.9‘“19“;““‘;""’.’“ “r’ A"‘;’ U'Oia/‘.' C?’;‘m“";?'g“‘ tt? 1w090t gq Fd"'égoljfaf_sgl"‘m-] me'f'eg path;?"as{
resolution professional ment of principal as well as the interest and other charges accrued there-on for Home loan(s)/Loan(s) against Property | |2M92@ e.asen'len JgIE B A T o P SOn g CLERSO IIRCaEes. R EASE RSE LA Sl b el
- - advanced to them by Bajaj Housing Finance Limited and as a consequence the loan(s) have become Non Performing | | West of: Plot belongs to Anna Pillai_East of: House belongs to R Ramesh
13. | Names of Insolvency Professionals Not Applicable Assets. Accordingly, notices were issued to them under Section 13(2) of Securitization and Reconstruction of Financial Assets | | The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, 1o redeem the secured assets.
identified to act as Authorised ﬁeprg, and Enforcement of Security Interest Act, 2002 and rules there-to, on their last known .ad_drssses‘ however the same have bn_een The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be
ive of craditors in a class (Th returned un-served/undelivered, as such the Borrower(s)/Co-Borrower(s) are hereby intimated/informed by way of this publica- | | sybject to the charge of the Edelweiss Asset Reconstruction Company Limited for the amount mentioned below and interest thereon.
sentative of creditors in a class (Three tion notice to clear their outstanding dues under the loan facilities availed by them from time to time. ST T s e
names for each class) Name of the Borrower(s)/ Guarantor (s) Description of Secured Asset Demand Notice 1 : i il
= ST 5 R W (LAN No., Name of Branch) (Immovable Property) Date and Amount Date: 01.05.2025 Edelweiss Asset Reconstruction Company Limited
- | (@) Re E\.'an A an &) Web finichitps:/Auww.ibbi. gov.i Branch: Chennai, All that piece and parcel of the Non-agri-|  19th Apr 2025 E | H
(b) Detalls of authorized representa- | home/downloads LAN: H403HLD 1265641 & H403HLT1268494 cultural Property described as: Flat No. | Rs.29,40,166/- @ delweiss
i i - i 1) Geetha Loganathan (Borrower), At 481 Kaveri Street Ram | D First Floor having Plinth area of 729 | (Rupees Twenty Asset Reconstruction
fives are available at bj Not Applicable MNagar, Urapakkam Kancheepuram, Chennai, Tamilnadu-|sqg. ft., Plot No 7 & VA First Floor,| Nine Lac Forty e
Notice is hereby given that the National Company Law Tribunal, Chennai Bench has 603210. 2) Loganathan R (Co-Borrower), At 481 Kaveri| Varthaman Nagar, Mannivakkam village HThgumS;réd 0";
i s Street Ram Nagar, Urapakkam Kancheepuram, Near|Chenglapet Compirsed in Survey un inty Six
ordered the commencement of a corporate insolvency resolution process of the Urapakkam Railway Station, Chennai, Tamilnadu-603210. No.303/1A. 1B & 303/2-603211. Only)

M/s.G V Annai Hospital LLP on 15.04.2025.

The creditors of M/s.G V Annai Hospital LLP are hereby called upon to submit their
claims with proof on or before 12.05.2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with proof in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.

This step is being taken for substituted service of notice. The above Borrowers and/ or Co-Borrowers Guarantors) are advised to
make the payments of outstanding along with future interest within 60 days from the date of publication of this notice failing which
(without prejudice to any other right remedy available with Bajaj Housing Finance Limited) further steps for taking possession of
the Secured Assets/ mortgaged property will be initiated as per the provisions of Sec. 13(4) of the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002. The parties named above are also advised not to alienate, cre-
ate third party interest in the above mentioned properties. On which Bajaj Housing Finance Limited has the charge.

Sd/- Authorised Officer, Bajaj Housing Finance Limited

Date: 01-05-2025, Place: Chennai

P.BALASUBRAMANIAN
Iterim Resolution Professional for s 6 A Hospia LLP JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED 1 M EINANCIAL
Date : 30.04.2025 Regn.No.|BBUIPA-001/IP-P-02867/2024-2025/14404 Corporate kntity Number: US7180MH2007PLC174287 J ANCIA
Place: Karur AFA Vaild till 31.12.2025 Regd. Office : 7" Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai — 400 025.
Tel. No.: +91 22 6630 3030 » Fax No.: +91 22 6630 3223 + Email: vineet.singh@jmfl.com * Website: www.jmfinancialarc.com
STATEMENT OF STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2025
GOVERNMENT OF TAMILNADU - PUBLIC WORKS DEPARTMENT (% in Crore)
FORM OF CONTRACT : Lumpsum (Online Onl
For and on behalf of the Gwemumeaml} Nadu, e-tenders will be reuewed from the e!lglhds Registered Conlractors in Public Sr. Particulars Quarter ended Year ended Year ended
D Buildings Cx
Witk Degriment by he Supernlnding Exgineer P — S Ho: March 31, 2025 | December 31, 2024] March 31, 2024 | March 31, 2025 | March 31, 2024 | March 31, 2025 | March 31, 2024
s e ADpOX, ‘Amount of Eamest Money = {Audited) (Unaudited) {Audited) (Audited) (Audited) {Audited) (Audited)
No. value of work | Deposit & Period of Completi 1 | Total Income from Operations 56.59 74.60 99.29 211.31 358.95 176.54 343.91
: E — L E 2 2 | Net Profit/ (Loss) for the period 25.43 22.11 (130.32) @.71) (84.33) (60.69) (87.74)
e e e Wo:Coer Systam S (before Tax, Exceptional and / or Extraordinary items#)
nstruction o ew Indusinal Trainin; Istere: N S
1. m.,m:m.-mmyur in Thiruvallr Distict Rﬁ:‘g-‘” 155-72»75@0'; P 3 | Net Profit/ (Loss) for the period before tax 2543 22 11 (977.18) 2.71) (931.19) (60.69) (934.60)
{Under Vada Chennai Valarchi Thittam). B ATsi) Mo (Revised monetary limit) (after Exceptional and / or Extraordinary items#)
NOTES :- 1. For tender documents and further details visit “http:/ftntenders.gov.in” 2. Last date for submitting the application for Site :
Visit Certificate to the concemed Executive Engineer 12.05.2025. 3. Last date and time for of e-tender d t # N%t Prsj‘ / (ITOSS)r fordt?e pgrmd arf(tjn_ar tax‘ ” 15.26 5.24 (976.84) (29.79) (942.44) (87.82) (945.01)
16.05.2025 upto 3.00 PM. 4. Date and time for opening of e-tender 16.05.2025 at 4,00 PM. 5.In case of any Changes/ Corractions/ (after Exceptional and / or Extraordinary items#)
g nafice, it wil dinthe SHP;”;LTJI’:?;:;: g:r";w " 5 | Total Comprehensive Income for the period 15.33 518 (976.85) (29.88) (942.66) (88.01) (945.23)
DIPR! 1778 [TENDER/2025 Buildings (C&M) Circle-1, Chepauk, Chen;ai—B{IlJ 005 g?\z{gg‘:]:‘gcgg:ﬂte;gﬁ;:;fﬁzg];g ?;If(:edr(taaiir taX)
6 | Paid up Equity Share Capital 795.31 795.31 398.33 795.31 398.33 795.31 398.33
7 | Reserves (excluding Revaluation Reserve) 364.81 348.98 194.01 364.81 194.01 368.44 197.16
PUBLI%WSN}"{E:(?EE'#R##ME N 8 | Securities Premium Account 481.67 481.67 283.18 481.67 283.18 481.67 283.18
— 9 | Net worth 1,160.12 1,144.29 592.34 1,160.12 592.34 1,163.75 595.48
FORM OF CONTRACT: Lumpsum 10 | Paid up Debt Capital / Outstanding Debt 1,517.72 1,684.62 2,819.76 1,817.72 2,819.76 1.517.72 2,913.17
For and on behalf of the Govemor of Tamil Nadu, e-tenders will be received from the eligitde Registered Contractors in Public Works Department by the 1" Ouistanding Redeemable Preference Shares o = = = = = =
Supennbendun Engineer, PWD. Buildings Construction and Maintenance Cirdle-1, Chepauk, Chennai 600 005 for the works as mentioned below - . * * =
] e et T et iy 12 | Debt Equity Ratio 1.31 1.38 476 1.31 4.76 1.30 4.89
o @ ok | oot Eghn Somen ) 13 | Eamings Per Equity Share of ¥ 10/- each
Single Cover Systom : from continuing operations (in T)
et Do o0 oG Offce Buidrg i Porme | Fali | it %m&::m 1. Basic: (Not annualised) 0.21 0.07 (24.52) (0.41) (23.66) (0.40) (23.65)
5| Modamizatonof existing Ktchen i nstute of Morial aat, | _ s 16450 R FWD aﬁgﬂﬂﬂﬁw’.ﬂ_ﬁm 2. Diluted: (Not annualised) 0.21 0.07 (24.52) (0.41) (23.66) (0.40) (23.65)
i i o B {Revised monstary i) 14 | Capital Redemption Reserve 3 = = = = = =
LR —— “hitp:fitenders gov.in” 15 | Debenture Redemption Reserve - - - - - - -
2. Last data for submitiing tha application for S3e Visit Cartificate 1o the concemed Exscutive Engineer 12.05 2025,
¥ f;iﬁmﬂ*gm'fmﬁ?a?mﬁ 1S _m-"“"‘“m"" Supaesm:d;n% E;?IE?:;:; l:a'n,, 16 | Debt Service Coverage Ratio Not applicable Not applicable Not applicable Not applicable Not applicable Not applicable Not applicable
b e 1o votsie o MRl CARRATEEGARGT Ghumlus, Chennai 600 005 17 | Interest Service Coverage Ratio Mot applicable Mot applicable Mot applicable Mot applicable MNot applicable Mot applicable Not applicable
# — Exceptional and / or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS Rules / AS Rules, whichever is applicable.
* Post infusion of funds through the issuance of equity shares to the existing shareholders on rights basis on May 28, 2024, the debt-equity ratio was within the limit as prescribed in the offer
document for the Non-Convertible Debentures.
GOVERNMENT OF TAMIL NADU
@ PUBLIC WORKS DEPARTMENT Notes:
s oTender "“'”:é‘.?.;.“é# é%’:ﬁé{g?c“c" "i{',ﬁ.’.‘.!‘,“ é?,:','d' 29.04.2025 1. The above results have been reviewed by the Audit Committee and on its recommendation have been approved by the Board of Directors at its meeting held on April 30, 2025. The Statutory
For wid anbenalf ol e ovemarol Tamil Neku: wsnders wil be ricatved ronyih sligibie isgared Conratorsin Publlo Auditors of the Company have audited the financial results for the year ended March 31, 2025 and have issued an unmadified audit opinion thereon.
Works Department by the Superintending Engineer, PWD, Buildings Canstruction and Maintenance Circle-1, Chepauk, Chennai 2. The Reserve Bank of India vide its letter dated December 20, 2024 has conveyed its approval for change in the Sponsor of the Company from JM Financial Limited to JM Financial Credit
EUOCkS o iyicras atioad below, e Solutions Limited (JMFCSL) through acquisition of 71.79% shareholding of the Company by JMFCSL. The change in Sponsor of the Company has effected on March 18, 2025 post receipt of
$Mo. Name of Work BBt - amriel bamel 1 cpale. Reserve Bank of India approval for change in shareholding of JMFCSL.
- - - L c“:‘"‘""“ - 3. The above is an extract of the detailed format of the audited financial results filed with the BSE Limited (BSE) under Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements)
STgle Cover System Regulations, 2015 (SEBI LODR). The full format of said audited financial results are available on the website of BSE at www.bseindia.com and on the website of the Company at
4 | Provicing Additional Amerities for the Construction of Centre of | g g1 29 f5.56,000/- PO “wsﬂm www.jmfinancialarc.com.
ErGalanGe Bl o Mo Nadu Inetlto of Mental Heathand | “rakns | 3 (Three) Months: | and abave TRevsed 4. The other details required under Regulation 52 and 54 of the SEBI LODR have been submitted to BSE and can be accessed at www.bseindia.com and on the website of the Company at
leurosciences (TNIMHANS) at IMH, Kilapuk, Chennai-10. monetary limit) L RN ARGTEl are c o
4 | Modemisation and Upgradation of Female Ward No.12and 23in | Re27a30 | Re1.48,000-  |comrncsgoed ), d . For and on behalf of the Board of Directors
the Institute of Mental Health Campus, Kilapuk, Chennai-10 Lakhs 5 (Five) Months anaahore T-nlt) Sdf
mongtary -
1.For tender Gocuments and urher detals vt “hig:/imenders.govin” zwwmmmww%mmuwmmmswlmm Munesh Khanna
&mmmmmmmm chammxﬁﬁ?ﬂ@ﬁ 300 PM 4.Date and time of a-dender 15.05.2025 at 4.00 PM. 2 >
$.In case of any Changes/C o i \nhel?:uefnendamwe nmllnemmmedmngmh;em?y “hitg:/tntenders,gov.in” Place: Mumbai Chairman
DIPR /1779/ Tender / 2025 Engineer, PWD., (C&M) Circle-1, Chepauk, Chennal 600 005 Date: April 30, 2025 DIN: 00202521
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